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Demand for implementation of Pension scheme to the persons
incarcerated during emergency*
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Demand to restore broadcast of local programme at Obra Akashwani Kendra,
Sonbhadra District, Uttar Pradesh*
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*Laid on the Table.
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SMHTIETON hrg MNIRT & WA WLIET &b PrRIHHT BT TR 9§ B bl
I WIE I Rl AT SHUS A9Yg 1Y T B WIE b qieaq I I8 b
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@ Rafd 3§ 98T SRd gY TR JATGd 9T BT B B |

MR. CHAIRMAN: Before | take up Question Hour, | have a suggestion for all the
Members. Please sit till late in the evening, provide opportunity to smaller parties and
also to as many Members as possible, to discuss the President's Address because we
have been agitated about certain issues. So, this is the right forum and right occasion.
I would make that request to all of you. The Deputy Chairman was saying that Members
sat up to 7 o'clock yesterday. The other House sometimes sits up to 11 o'clock or
12 o'clock too. We should also have some patience. Some Members may be
preoccupied but others could remain and the discussion must go on. Now, Question
Hour.

SHRI ANAND SHARMA: | would take just one moment, Sir. Yesterday, it was
agreed between the Government and us that we would sit up to 7 o'clock and 12 hours

is the allocated time for discussion.

MR. CHAIRMAN: And | am ready to extend it further if the Members are ready

to sit beyond 7 o'clock.

SHRI ANAND SHARMA: Please bear with me. The Government has conveyed
to us that the Prime Minister would come tomorrow only at 5 o'clock. So, the debate
would continue tomorrow from 2.00 to 5.00 p.m. Twelve hours is the allocated time.

Yesterday, the discussion took place for five hours.

MR. CHAIRMAN: You have made your point. | am willing to extend it further to
facilitate Members to speak.

SHRI ANAND SHARMA: That is good, Sir. We support that.

MR. CHAIRMAN: The discussion would be for 12 hours but the reply would be
at 5 o'clock only. ...(Interruptions)... Now, Question Hour.



